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. rate -in each State, dyring, [the Seventh
" Five Year Plan period; i
(b) .if so, 1he detaﬂs thereof Sta,l;e-
wise; and . -

(c) the specxﬁc stens taken to check‘

infant mortality, rate? -

-

“THE MINISTER OF STATE OF THE

MINISTRY OF HEALTH AND FAMI-

[RATVA SABHAI
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LY. . WELFARE (SHRI - RAFIQUR
ALAM) (a)- and -(b) Infant Mortahtyr
Rate is obtained from Registrar General

- of India on the basis of Samples Regis-

tration survey and the latest. estimates at
the National and the State level relate

" to the year I987 The estimates of infant.
. mortaiity rate at the National a.nd State

level .dur_mg the’ ﬁnst 3 years of 7th Five-
Year Plan have been given below:—

_ _‘Sta_tes" ‘ <t ot~ 1085 1986 1987
lm.,.u,_, FE — d“:. - : - - ‘
Andhra Prade..h . . . . . v 8 e 83 82 9
Assam ’ ) ;."T_’J_, . R £ 00 12
Bihar: : o« s o0 THLT G o ooee 106101 - 101 ¢
Gojara - . . ' 98" 107 97
Haryana =~ . g . 85 8 87
" Himachal Pradesh 5 R 88 82
Jammu & Kashmir " ss _ 81 7
Karnaraka . L8 T T
Kerala 3 27 28
~ Madhya Pradesh 122 118 - 120
Maharasht_'i-ai e 68 63 .66
Orissa | L ste - 120 123 126
Punjab ‘ W ..M. _ 68 . 6
Rajasthan . 10-8 107 2 102
Tamil Nadu 81 80 76
Uttar Pradesh = . . . ‘142 - 132 127
West Bengal - -~ .- - . .. . ow o om o
INDIA 97 9% 95

- (c¢) The steps taken by the Govern-
ment to reduce infant mortality .include

a massive programme for training of tra--

ditional birth attendants, improvement of
health infrastructure, ' training of health
. manpower, intensification of MCH Pro-
gramme and health education, universal
unmumsmon of chﬂd.rm pmpagatlon of
oral -rehydrationtherapy ~ to combat “diar<:

rthoeal diseases, promotion of breast feed-

ing and proper weaning practices, scheme
for. prophylazis - agaigst putritional .anae-

mia and supplementary numtlon under
the-ICDS. - - -

N Settillg up of Electronic Telephoms Ex-.,

‘change at Vasco-

'.2621, SHRI JOHN F. FERNANDES:
Wil the-: Miister of - GOMMUNICA-
TIONS be pleased to state: S

(a) whether Government are awdre Of

the . me&fgrgn -slectronic. Iehphme Ex-
change Va.scode-Gaml in Goa;

sl
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“(b) if so, what is the number of re-

presentatlons received by Government and. ’

other agencies; and

(¢c) what action has been taken by Go-
vernment in the matter?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI GIRIDHAR GOMANGO) (a)
Yes, Sir,

(b) Abaut 6 represeqitations have beed
received by the Government,

(c) The request for electronic exchange
at Vasco-de-gama could not be agreed by
. the Government because the project for
installation of ICP type of exchange _is

[8 AUG,

in advaunced stage -of execution at present.

Ftary fadfasrsl ®Y Jaaeaat

. 2622, st fa@mravd TRUA
qifes : A7 G RS AR AQTR W
Fa1 w4 &

(%) %41 a8 w3 & 5 waq
gaedqt @ A% FAIEA faafaarg
ITereq FIT QY 1rs’i' %., M

“(@)afz g, ar mrw EwW
gadieEt & T fRdfw T IveEd
FU fall w1y & wwar § 7

T Hawa sy dar (s
ﬁr&ar mwmY) : (F) S gL

(@) facdt ¥ gqi IIHFITH
Fr 7% IWre SR T faqon
ggr &1 srrt'w frar @1 TP E

Hardships of Common Man iy dealing
with Government Officials :

2628. SHRI PAWAN KUMAR BAN-
SAL: Will the PRIME MINISTER be
pleased to state:

(a) whether Government have identified
the hardships the commonman suffers. at

the hands of petty Government officials in
his day to day dealings with them; and

»

“an

- administration, particularly at the
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(b) if so, what are the details thereof
and of the programme initiated, if any, for

proper onentatxon of Government servants?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI P. CHIDAMBARAM). (a) and
(b) Government is aware of the hardship-
the common man suffers every now and
then in his dealing with. petty Government
officials and is constantly striving to ob-
viate it. Point 20 of the Twenty Point
Programme—1986 aims at a more respon«
sive administration, Towards this end, 2
large number of steps have been taken.
Ministries and Departments of the Central

* Government, ‘as well as agencies working

within ‘their jurisdiction, have taken steps
for simplification of rules. and procedures

with a view to cutting-down avoidable de-

lays and elimjnating the scope of harass-
ment for the common man, in making dect
isiong and their implementation, These aré -
also intended to demystify the processes of
levels
which interact directly with the citizen.

_They have also strerigthened their machi-

nery for redressal of public egrievances,
There is a Grievance Officer for every
Ministry and Department. All these offi-
ces have a day-in the week designated as
a meetingless day when senior officers re-
ceive and attend to public grievances. Min-
istries and Departmentg have also beeg ins«
tructed to ensure that every officer deals
with every issue in a fair, objective and
just . manner,

Work carripd out by ‘National Remote Sens. ’
- .. - - ing Agency '

. 26;4 SHRI PAWAN KU'MAR BAN-
SAL "Will the PRIME MINTWER be:
pleased to state:

(a) what is the basic nature of work
carried out by National Remote Sensing

- Agency in Northern Indla pamaﬂaqv in

Punjab, Haryana and Chandngarh and

¢b) what is the information available on
the status of forst cover in this region?

--THE MINISTER OF STATE IN THE

' MINISTRY OF SCIENCE AND TECH~

NOLOGY AND MINISTER OF STATE



